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DVC dues outstanding against Oal-
cutta Electric Supply Corporation 

*787. SHRI INDRAJIT GUPTA: 
Will the Minister of ENERGY be 
pleased to state: 

(a ) whether his attention has been 
drawn t0 the complaint by the Chair-
man, DVC that arrears amounting to 
Rs. 6 crores are due tn the DVC 
from the Calcutta Electric Supply 
Corporation; 

(h) whether DVC power genera-
tion costs 14.1 paise per unit whereas 

it is sold to the Calcutta Electric 
Supply Corporation for: 12 paise per 
unit but CESC charges from the pub-
lic 20 paise per unit; and 

(c) if so, whether Govefl'Iment 
propose to check such profiteering 
in a public utility service? 

THE MINISTER OF ENERGY 
(SHRI K. C. PANT) : (a) Yes, Sir. 

(b) and (c) . As per the informa-
tion furnished by the Damodar Valley 
Corporation, the cost of sale of energY 
during 1975-76 is estimated to be 
14.9 p/kWH. The average rate charg-
ed by the Damodar V-alley Corpora-
tion from Calcutta Electric Supply 
Corporation varies from 15.5 to 16.5 
p/kWH depending upon the load 
factar. 

The rate charged by the Calcutta 
Electric Supply Corporation varies for 
different ca~ego:tlies of consumers. 
According to the audited -accounts of 
the Calcutta Electric Supply Corpora-
tion for 1970-71 to 1974-75 its clear 
profit in any year of account did not 

exceed the reasonable return per-
mitted under the Electricity (Supply) 
Act, 1948. If the clear profit of the 
Calcutta Electric Supply Corporation 
in any year of account exceeds the 
amount of reasonable return, neces-
sary action will have to be taken by 
the State Government as required 
under the Electricity (Supply ) Act, 
1948. 

Growth of Industrial Production 

*788. SHRI M KATHAMUTHU: 
Will the Minister of INDUSTRY AND 
CIVIL SUPPLIES be pleased to 
state: 

(a) whether Government expect 
an eight to ten per cent growth in 
industrial production during the year 
1976-77 ; and 

(b) if so, the factors likely to 
contribute to achieve this target? 




